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[Dr. Vasant Kumar Pandit] 

establi hed to conserve and preserve 
the endangered species of crocodile in 
1976 by the Government of India in 
cooperat ion with F. A. O. (Food & 
Agricultural Organisation) of the 
United Nations a nd the Rajasthan 
Forest Departm"nt. The Government 
has in v ted Rs, 3.25 lakhs tilJ 1919, 
but since the n there ha been a com· 
plete neglect of thi Project Crocodile. 

It is very sadly noted that the 
attention of the Government has not 
been still drawn to the death of 156 
crocodile between 1916 and 1919 out 
of the 222 crocodiles housed in th is 
Sanctuary, whi le the remaining are 
already ill and suffer ing. The Central 
Government has disowned this Sanct· 
uary, making it a point of dispute with 
the State Government on its maintena· 
nce. Tnstead of thi Project Crocodile 
becoming an ideal environment,al cell to 
breed this endangered species, it has 
now tu ned into a Crocodile death trap. 

I call upon the Central Government 
to act with speed and prevail upon the 
Rajasthan Government and the Forest 
'Department to immediately get expert 
Zoologist and Veterinary a : d to sa ve 
t e remaining ill crocodiles, as well as 
to make long term arrang~ment for the 
maintenance of Ihis prest igeous wild 
life and 'fouri m Project. The Govern-
ment should not make this is a point of 
prestige with the State Government as 
the reputation of the country will be 
tarnished with the F.A.O. of the United 
Nations. I hope the Government would 
tell the Hou~ through a stalement the 
action taken on th:s issue. 

MR. CHAIRMAN :' You have shed 
the crocodile tears for the corcodiles. 

(x) EARLY IMPLEMENTATION OF 
VELRANAM DRINKING WATER SCHE-
ME FOR SOLVING DRINKING WATER 
PROBLEM IN TAMIL NADU. 

SHRI K. MAYATH VAR (Din .. 
di ul): The drinking water is supp-

lied in my con tiLuency, namely, Dindi· 
gu), once in a week. In Madurai town 
also the drinking water is supplied once 
in a 7 days. At Madras the said drink-
ing water is supplied once in three days 
in same parts and in other parts once in 
a week. The drinking water supplied at 
Madurai, Madras and D indigul is not 
pure. It is brought to my notice that 
same unknow disease is spreading becaues 
of the impure water. 1n ome place at 
Madurai , especially in the Madurai 
West the drainage water i mix~d wth 
drinking water. My D indjgul constitu-
ency people 'have postponed their habit 
of tak ing bath. Due to the non-availa· 
bility of pure (!r 'nk ing water various 
kinds of serious d iseases are cropping 
into the said t wns and cities mentioned 
herein. The farmers of my const ituency 
are having neither water to drink nor to 
save their cattle nOr to raise any crops. 
The State Government of Tami I Nadu 
have not taken any steps on a warfooting 
to provide drinking water and to 
prevent the people from the disease. 

The emergent demands of the people 
of Tamil Nadu were not pJaced before 
the Chief Ministers' Conference to find 
out same solution for the water, power 
and food. The Tamil Nadu Jovernment 
failed to pJead before the Centraf 
Government to get more financial 
assistance and a id for Drought Relief 
Works. 

In the above said serious circumsta-
nces, J request that the Central Govern-
ment should direct all the Railway 
Wagons 'and Military lorries to send 
drinking water to Dlndigul, Madurai, 
Madras and other parts of Tamil Nadu. 
Moreover, the Central Government i 
called upon to direct the Tamil Nadu 
Government to implement Veeranam 
Drinknig Water Scheme in order to 
provide drinking water in a short period 
to the peo~le of the city of Madras and 
various other parts of Tamil Nadu and 
thus protect the people of Tamil' Nadu. 


